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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
SHAHDARA DISTRICT, KARKARDQOMA COURTS, DELH|

ORDER
The following posting and transfer Is hereby made with iInmediate effect:

SN.| Name of the Officlal From To

1 Ms. Davender Kumar Ahlmad In the court of Ms. Aayushi|JA, Copying Agency, Shahdara District.
Sharma, JA Saxena, JMFC 05, Shahdara District.
EC: 17131537

2 Ms. Shivanl, JA JA, Copying Agency, Shahdara Districl.  |Ahimad In the court of Mr. Sanjay
EC: 59233528 Sharma-ll, DJ Comm. 03, Shahdara

Distrint

3 Mr. Panka), JA Ahlmad in the court of Mr. Sanfay|Ahlmad In the court of Ms. Aayushl

EC: 62150399 Sharma-fl, DJ Comm. 03, Shahdara |Saxena, JMFC 05, Shahdara District.
District.
4 Mr. Jal Narayan, JA EC:  [Reader in the court of Mr. Ankur Jain, |Reader in the Court of Mr. Rahul Sainl,

30607507

DJ-02, Shahdara District.

JMFGC 08, Shahdara Disirict.

5 Mr. Harinder Kumar, SJA, |Reader In the Court of Mr. Rakul Saint, |SJA In  Judlcial Branch, Shahdara
EG: 26002032 JMFC 08, Shahdara Disirict. District,
6 Mr. Virendra Kumar, JA, EC: {JA/Reader In the Court of Mr.Raghubir {Reader in the court of Mr. Ankur Jain,
28182963 Singh, ASJ (FTC), Shahdara District. DJ-02, Shahdara Ristiipt;
7 Ms. Gesta Mehra, JA JA In Record Room (MACT), Shahdara |JA/Reader in the Court of Mr.Raghublr
EC: 57271890 District. Singh, ASJ (FTC), Shahdara District;
8 Mr. Sanjeev Gupta, SJA Reader In the court of Mr. Sameer|SJA In Record Room-(MAbT), Shahdarg
EC: 46548718 BaJpai, ASJ 03, Shahdara District. Distrlct,
9 Ms. Annu, JA Reader cum Ahimad Ms. Ishita|Reader In the court of Mr. Sameer
EC: 24639132 Bhardwa] JMFC  Digital  Trafflc { Bajpal, ASJ 03, Shahdhra District.
Court, Shahdara District.
i0 Ms. Neerja Verma, JA EC:  [JAin Admin, Pool, Shahdara District. Reader cum Ahimad:in tha court of Ms,
81703616 Ishita Bhardwa) JMFG  Digital.  Traffic|:
P Court, Shahdara Distritt,
11 Ms. Suman Bisht, JJA Asst. Ahlmad in the court of Ms. Moksha [Ahimad in the court of Ms. Moksha
EC: 98587538 Bains, JMFG (MC 02}, Shahdara District. | Bains, JMFGC (MG 02), Shahdara Distlet. |-
12 Mr. Vinod Kumar, JJA Asst.  Ahlmad in the Court ofjAsst. Ahimad In the Courl of Ms.
EC: 14588588 Ms.Sanghmitra, JMFGC 01, Shahdara|Sanghmitra, JMFQ 01, Shahdara District.
District. Asst, Ahlmad in the court of Ms, Moksha
Bains, JMFG (MC 02}, Shalidara Distrlct,
13 |Mr. Harlsh Kumar, JJA Asst. Ahlmad In the Court of Ms.iAsst. Ahlmad In lha Gourt of Ms,
EC: 61484352 Katyaylnl Sharma Kandpal, CJ 03, |Katyaylnl Sharma Kandpal, CJ 03,
Shahdara Distrlct. Shahdara District,
Assl. Ahlmad [n tho Gourt of Mr. Varun|
Chandru, CJ 02, Shahdata District,
14 Mr. Sumer Chand, JA Ahimad in the court of Mr. Brljesh Garg, |Reader [n the court of.Mr. Deapankar
EC: 35687381 [J Comm. 01, Shahdara District, Maohan, DJ 04, Shahdara District.
15 Mr. Parmod Singh, JUA, A. Ahlmad In the courl of Mr. Brijash [Ahimag in the court of Mr. Brljesh Garg,
EC: 44717247 Garg, DJ Comm. 01, Shahdara Distriet,  {DJ Comm, 01, Shahdara-District,
16 |Mr. Sachin Chaudhary, JJA, |Asst. Ahimad in the court of Mr. Vijay |A. Ahlmad In the courl: of Mr. Biljesh |-
EC: 74044040 Kumar Jha, PO MACT 01, Shahdara|Garg, DJ Comm. 01, Shahdara District.
District. A.Ahlmad In the court of Ms. Kiran
Bansal, DJ Comm. 02, Shahdara District.
17 |Mr Gaurav, JJUA Asst, Ahimad [n the court of Mr. Harun {Asst. Ahimad In the courj of Mr. Harun

FC 93710748

Pratap, PO MACT 02, Shahdara Dlgtrlct.

Mratap, PO MACT 02, Sligldara Dlstlet.

Agst. Ahlmad In the court- of Mr: Vijay
Kumar Jha, PO MACT 01, Shahdara

Digtrict.
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18

Ms. Anamlka Dwivedt, PA, |PA in the court of M. Pawan Kumar|PA In the court of Mr. Udbhav Kumar
EC: 50662819 Matio, DJ Comm. 04, Shahdara District. Jain, JMFC 04, Shahdara District.

19

EC: 74212014 Jain, JMFG 04, Shahdara District, Matte, DJ Cormm. 04, Shahdara District.

20

Mr. Navneet, Orderly, Ordetly In the court of Mr. Sameer Orderly in the court of Mr. Pawan Kumar
EC: 30027748 Bajpal, ASJ 03, Shahdara District. Malto, DJ Comm. 04, Shahdara District,

Mr. Ashok Kumar, PA, PA In the court of Mr. Udbhav Kumar|PA In the court of Mr. Pawan Kuma:

21

Mr. Kunwar Pal Singh, Qrdetly In the court of Mr. Pawan Kumar Orderly in the court of Mr. Mohammed
Orderly, EC: 75750759 Matto, D2 Comm, 04, Shahdara Distrlct. Ehtesham, DJ 03, Shahdara District,

22

Mr. Brijesh Kumar, Orderly, Crderly In the court of Mr.Mohammed Orderly in the court of Mr. Sameer
EC: 60507078 Ehtesham, DJ 03, Shahdara District, Balpal, ASJ 03, Shahdara District.

5.

Officlals at S.\No.2, 5, 7, 10, 18 to 22 are hereby stand relleved from their present place of posting and they
are directed to report the place of posting immediately, without fall,

The officlals who have been assignad dutles as Asst, Ahlmad of two courts shall rark attendance in the
court of his/her regular posting and perform duties there In forenoon sesslon and in the second court in the
afternoon session, However, when the Ahlmad of any of the courts happens to be on leave or not available
due to any reasons, In that eventuallly the assfstant ahlmad shall perform duty for full day in place of the
Ahimad who s on lsave/or not avallable, on that day. In case, Ahlmads of both the couris are on leave,
then Assistant Ahlmad shall wark In Senlor Court for that day.

Ms. Anu Bhardwa), JA/Ahimad in the court of Ms. Moksha Bains, JMFG (MC 02), Shahdara Districi,
presently running on Maternity Leave shall perirom duty as JA in Record Room {Civil & MACT),
Shehadara District, atter return from Maternity Leave.

Mr. Sanjesv Gupta, SJA, posted In Record Room (MACT) shal! also work as Branch In-charge (Record
Rooms), Shahdara District and also to look after the work of Digltization Cell, Shahdara District, besides
the work already assigned to him.

Mr. Harinder Kumar, SJA shall henceforth work as Branch Incharge, Judicial Branch and R&l Branch,
Shahdara District, KKD Courts Delh! in addition to wark already assigned to him.

* Transferred officlals shall handover the charge of all the court records in thelr custody along with the computer
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Copy forwarded for Information and nacessary attion to:

1. The
2, The
Delh

Ld. Princlpal District & Sesslons Judge {HQ), Delhi.
Administrative Officer (Judl) Admin.), Admn.ll & Admin. 11l Ofo Ld. Principal District & Sessions Judge (HQ),
L

. ilheGfficer-In-Charge, Administration Branch, Shahdara District, Karkardooma Court, Delhi,
. TiHe Atglatant Aceounts Officar, Accounts Branch, Shahdara District, Karkardooma Corrt, Dethi,
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8r8/Cflcials concernad.
': ¢-Ctfloials Personal Flle/Leave/CR.
:Igﬁd l6lal, “LAYERS" Seat, Administration Branch, Tis Hazari Courts, Delhi.

Principal t'céessions Judge

Shahdara trict, KKD Courts, Deihi.

dhe undarsigned.
sl & Committee, Tis Hazar Courts/Karkardooma Courts, Delhl.



